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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 911 0}' 20 

IN THE MATTER OF: 

VIKASH 
VERSUS 

STATE OF UTTARPRADESH & ORS. .. . RESPONDENTS 

Response on behalf of the Uttar Pradesh Pollution Control Board, 
in compliance with the order dated . 29.07.2024 passed by the 
Hon'ble National Green Tribunal, Principal Bench, New Delhi 

I, Deepa Arora W/o Shri Rakesh Arora aged about 59 years, Rio 

B-13, Sector-12, Noida, do hereby solemnly affirm and state on oath as 

under: 

1. That I am the Regional Officer, of Uttar Pradesh Pollution 

Control Boatd (hereinafter '"UPPCB'.,). I say that I am fully 

conversant with the facts of the case and am competent and 

authorized to swear the present Affidavit. 

2. That this Hon'ble National Green Tribunal, Principal Bench, 

New Delhi (hereinafter "Hon'ble Tribunal") vide its order dated 

29.07.2024 in the captioned matter had issued notice to the 

25



2

=~~.r: 
Q.- . 
:,.N" 

' 

l -

\ n ,1, 
" z \ ' c. __ 

'· .\ .. ) 
\ .. • - -----

\ .,I .t, 
·, . 

3. That the Secretary to Govt of UP, Department of Environment, 

Forests and Climate Change has written to the Additional Chief 

Secretary/ Principal Secretary to Government of UP, Department 

of Housing and Town Planning and Department of Urban 

Development, the Principal Chief Conservator of Forests cum 

Head of Department and District Magistrate, Jhansi vide letter 

dated 20.09.2024, with directions to take necessary action and 

file response before the Hon'ble Tribunal, with a copy to the 

Member Secretary, UPPCB. 

A true copy of the letter dated 20.09.2024 _is annexed hereto and 

marked as ANNEXURE 1. 

4. That since the present OA deals with the issue of encroachment 

and unauthorized construction, UPPCB has written to Jhansi 

Development Authority vide letter dated 24.10.2024 asking for 

information regarding unauthorized construction m the 

concerned areas. 

A true copy of letter dated 24.10.2024 sent by UP PCB to Jhansi 

Development Authority is annexed hereto and marked as 

ANNEXURE2. 
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5. That the annexuresproduced along with the present response are 

true and correct to the best of my knowledge and belief on the 

basis of the records. 

6. That the above response of Uttar Pradesh Pollution Control 

Board, is submitted before Hon.'ble Tribunal for kind perusal and 

consideration. 

VERIFICATION: 

\J\..n U2.R ~ v'1 
~ ,1u · 

DEPONENT 

Verified at Jhansi on this 25th day of October, 2024 that the contents of 

the above affidavit are true and correct to the best of my knowledge and 

belief and nothing material has been concealed therefrom. 
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